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Amount in INR
Tist of Operational Creditors (Government dues)
Detalls of Calm Receved etalls of Clarm Admitted Amount of
. Amount of
SiNo Name of the Creditor No Amount of Clai Amount recovered | Amount Covered | Whether | %age of Voti Amount of Mutual Dues | Amount of Claimnot | ¢, ynger Remarks, If any
p i mount of Claim Nature of Claim | A™ount recover mount Cover ether | %age of VOting | conpingent Claim | that may be set admitted im und g
Admitted y Share in COC poa verification
T ACIT/DCIT (TDS). New Delhi 24,79,45,528.00 24,79,45,328.00 No -
Central Goods & Service Tax,
2 Department of Revenue, 28,55,000.00 28,55,000.00 No
[t Commissoner State Tox ircle 11206331900 11206331900 o _
1 Bilaspur
4 Office ofthe Princpal 33,93,62,865.00 33,93,62,865.00 No
Commissioner, CGST, Delhi - South
B Employee State Insurance 2290700 2290700 o _
Corporation, Chandigarh
Deputy Comissioner of
6 Commercial Taxes 3,15,58,737.00 3,15,58,737.00 No
7| CommercalTaxes epartment 5190022900 5190022900 o i
Circle 3,Indore
s Deputy Commissioner of 10,79,84,512.00 10,79,84,512.00 No
Commercial Taxes. Ghazisbad
o | Exciseand Taxtion Department, 1025,158.00 142515800 o
Faridabad, Haryana
© Employee State Insurance 15000 15000 o
Corporation, Noida
2| The Assistant Commissioner of 15255655300 15255655300 - _
tote Tax, Vapi
Department of Trade and Taxes
1 (Office of the Assistant 1,43,70,69,545.30 1,43,70,69,545.30 No
<
13 Employees Provident Fund 15,37,68,724.00 15,37,68,724.00 No E
Organisation (Contractors)
1 Employees Provident Fund 1051,69,564.00 10,51,69,564.00 No
Organisation (Emplovees)
1 EPFO on behalf of CBT 1,07,245.00 1,07,245.00 No
16| New Delhi Municioal Coundil 642,58,671.00 642,58,67100 No
17 | Departmentof Goods & Service 60,26,966.00 60,26,966.00 No -
Tax, Maharashtra
Y e PP E——— " 4548515100
15 £sic 17,25,13,241.00 17,25, 1320100 No
20 | StateTaxOffcer Panrutifural 11,37,99,186.00 11,37,99,186.00 No -
Assessment Circle
21 | Deputy Commissioner of State 12,75,64,465.00 12,75,64,465.00 No
Tares - Haridwar [VAT)
Deputy Commissioner of
22| commercial Taes, Iharkhan, 13,76,74,339.00 13,76,74,339.00 No E
Bokaro
2 Deputy Commissioner of 46,84962.00 46,84962.00 No
Commercial Taxes Bangalore
24| Asst. Commissoner, Central Goods 201603700 201603700 o i
& Service Tax, Rishik
2 Dy. Excise & Taxation 39,77,946.00 39,77,946.00 No
< Faridabad
25 | Commisionen OH&GSTDen! 42836,13,219.00 428,36,13,219.00 No -
27 | Asst Commissioner of Customs, 19,2642,561.31 19,2642,561.31 No
Mumbai
% ESIC Raipur 7,24.91.00 7,24.91.00 No
25 EsiC 15,091.00 15,491.00 No
30| Ofce of the Commercal Taxes, 253031000 253431000 o _
31 ESIC Ranchi 11,455.00 11,455.00 No -
52 ESIC Luckn 73,05,525.00 11,29,684.00 No 61,75,845.00
‘Asst Commissioner Division
33 | Connaught Place CGST South, New 4,16,53,157.00 1,94,26,38100 No 2,22,26,776.00
Dehi
34 |Offce of the Asst Commissioner of 7,91,99,32,561.00 7,08,69,27,952.00 No 83,30,04,609.00

Income Tax Central Circle 29 Delhi

Total

16,36,76,99,885.61

15,45,78,07,474.61

90,98,92,411.00




